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7 3 / 2004 in OA' 2374/2c)03 

3i05,2oo 

P re.en L.:Sh NI, K 8h.dt,ij 	counsel for app ii cant, 
Rarr , prox, for Sh. SRa appa 

councel for resporident:a. 

M-370/200 is 	dispose.d 	of in 	VLC) 	Of an 

order p;sed by the respondents on 25 2. 2004 	compi yl rig a 
with the dir'ectjon.. However, pay and allowances are 

t to 	be paid 	to the 	appi icari't, We 	direct the  

aforesaid payment be 	rniade by the resporiderite, within f ou r' 

weeKs I rom today.  
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